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the recommendations flowing out of such

joint Consultations ; and

(b) the reasons for variations, if any,
from the recommended list if there were any
such variations ?

THE DEPUTY MINISTER IN THE
MINISTRY OF FOREIGN TRADE (SHRI
A. C. GEORGE): (a) and (b). 170 items
and not 51 items have been taken ofl the
perimissible list of imports during April 1971—
March 1972 period. The decision to ban
import of these items has been 1aken on the
basis of the recommendations of the
D. G. T. D. and other technical authorities
concerncd. No items recommended by the
technical authorities for banning have been
dropped from the list of items taken off
the permissible list of imports.

Publicity to Pak Army Atrocities in
Fast Bengal

1015. SHRI SAMAR GUHA : Wil
the Minister of INFORMATION AND
BROADCASTING be pleased to state :

(a) whether Government have brought
out any publications about the atrocities
committed by the Pakistan army in Kkilling
civilian population of East Bengal and
destroying universities, colleges, schools,
hospitals, mosques, temples, libraries, news
paper offices, bustees and villages there ;
and

(b) if not, whether such publicity
effort will be undertaken without delay ?

THE DEPUTY MINISTER IN THE
MINISTRY OF INFORMATION AND
BROADCASTING (SHRI DHARAM BIR
SINHA): (a) Yes, Sir.

(b) Does not arise.
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‘May Day’as a Paid Holiday

1017. SHRI 8. A,  MURUGANAN-
THAM : Will the PRIME MINISTER be
pleased to state :

(a) whether the question of declaring
May st as a paid holiday has been consi-
dered by Government ; and

(b) if so, the decision taken thereon ?

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS AND
IN THE DEPARTMENT OF PERSONNEL
(SHRI RAM NIWAS MIRDHA) : (a) and
(b). The question of declaring May Ist as
a paid holiday for Central Government
employees had been examined, and the
conclusion reached was that the total
number of {6 National and festival holidays
given each year could not be excecded, and





